IN THE CENTRAL ADMINISTRATIVE TNIBUNAL//

PRINCIPAL BENCH \‘O
NEW DELHI, |
D.A. 653/95 Date of decision 14-5-9¢

Hon'ble Shri S.R, Adige, Member (A)
Hon'ble Smt,Lakshmi Swaninathan, Member (J)
Shri Devinder Pga] Singh
son of Shri 3.P.Singh,
resident of F-6, Pglice Station
Chankyapuri, New Oslhi
ee« Applicant

(By Advocate Shri Shyam Babu )
VS.
Commissioner of Police, Delhi

Police Headquarters, l.P.tstate,
NEU De.lhio

L

(By Advocate Shri Surat Singh )

OR DER {0rAL)

(Hon'ble Shri S.R. Adige, Member (A)

Shri Shyam Baby pPrays for permission to
withdraw the DA, Permission is granted., The 0J.A.
is dismissed ag uithdraun, with liberty to the a8pplicant

to file afresh in accordance with law, if go advised,

No costs, . -
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